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with the Russian Agency for the pre-
paration of the detailed project report 
has yet to be fina:ised It may take 
about six months for them to prepare 
the project report after executing the 
contract. M~3nwhile preliminary 
8teps for selection of s:te etc. are beina 
taken. 
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Durgapur Steel Plant 

3F3. Shri Maheswar Naik: Will the 
Minister of Steel. Mines and lIeavy 
Engineering be pleasEd to state: 

(a) whether it is a fJet that diffi-
culties in co-ordination between 
Durg"pur Steel Project, the Damodar 
Val!ey Corporation and the Railways 
'Ner a scheme to erect a conveyor for 

the transport of coal middlings frolll 
the Steel Proj ect to Durgapur Ther-
mal Power St3tion have resu.ted ill 
an addit:onal exp~nditure to the tune 
of some Rs. 8 lakhs tl) the GoverD-
ment; and 

(b) If so. th:! circumstances ther. 
of? 

The Minister of Steel, MIDes ana 
Beavy EDgin~erlng (Sb"1 C, Subra-
manlam): (a) and (b). I would invite 
the attention of the honorable mtm-
be:s to para 15 of Report of Publie 
Accounts Committee 1963-64 (l5Ut 
Report) whereon this question waa 
dealt with recent:y in detail 

Loans to Tea Estate, 

1M r Sbri p, R. Cb:J.kraverU: . 1. Sbl'i p, C. Borooab: 

Will the Min'ster of IDterDatlonai 
Trade be pleased to state: 

(a) the amount allocated for grant-
ing loans to tea estate. for rehabiH-
tation and moderni93.tion of tea indus-
try in the North-Eastern region durin, 
1961, 1862 and 1963; 

(b) the tctal amount actually give • 
out on loan during the pa.st two yea\'l 
and during the curreat year upte 
S~ptember; 

(c) whether the tea estates a ra 
found to be disinterested in takina 
advantage of his loan; and 

(d) if SJ. th2 reaSJna therefor? 

The Minister of International Tra1a 
(Shrl Manubhal Shab): (a) A scheme 
known as the Tea Plantation FinHIICO 
Scheme for enabLng the industry t. 
carry out repl3ntltionlnew p.antatiol\ 
with loans from the Tea Board was 
put into operation by the Board ill 
October, 1962. A revolving fund of 
Rs. 5 crores has b~en 53 :Jctioned for 
the purpose for the whole countrT 
including North Eastern region. 

(b) The money is drawn by Ihe hor-
rowers in annual ins!almt'nts against 
each phase of planting. While the 
actual amount disbursed by the Boar" 




